
Contral ^'idministrativg fribu ial
Principal Bsnch, I^Jau Dolhi»

CP-60/96 in
OA.579/94

Nsu Oolhi this ths 25th Day of Marchj 1996,

Hon'blo Sh, Haridacan, l/ico-Chai r man (d )
Hon'blo Sh. B,K. Singh, Mombor (A)

Shri Subash,
S/o Sho Ghura Singh,
R/o Mill, Guruadi Past,
Ghori Tahsil Palyal,
Distb, f arid ab ad (Har yana Patitioncr

(through Sh, M,P, Sharmap advocate)

v/orsus

1. Sh, U, |<, Aggarual,
The Genaral Manager,
Northern Railuay Baroda House,
Nou Ctelhi, •

2, Sh, R,M, Aggarual,
The Divl, Railway Manager,
Northorn Railway Bikanor, Rospondonts

ORD£R (ORAL)
dalivorod by Hon'blo Sh, A,\/. Har i das an ,C, (j )

Tho learned coubsol for tho potitionor

socks permission to uithdrau this contoinpt

potition and to file a M, A, undor Section 24 of

the C, A, T. (Rrocedurs) Rules, 1987, Permission

as prayed for is granted, Tho Contompt potition

is dismissed as not pressed.
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